3.9.96 ;

Sr1 Ashok Mohiley counsel for appligant
in Misc. Application No, 1541 of 1886 is
present,This application has been moved with

the praye. that UO.A. be oismissed n&!g._:ng

become infractuous .The pe.usal of recordd

shoys tunat the 0,A, was cismissed on default

-
on 23.9.95. In such a situation, tnis PMisc.
Application No.1541 of 1SS0 baaanaauiaa?ctiﬂit

il

and is disposed of accordingly.




